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5. Hindustan Shipyard Ltd.

6. Hindustan Steelworks Counstn.
Corpn. Ltd.

7. National Jute Manufacturers
Corpn. Ltd.

8. Scooters India Ltd.

9. Indian Drugs & Pharmaceuti-
cals Co. Ltd.

10. Indian Road
Corpn.

(b) Yes, Sir.

{c) Analysis of loss-making PSEs
during 1989-90 indicated that 98 PSEs
incurred a total loss of Rs. 1959 crores.
Out of these 98 PSEs, 47 chronically
loss-making PSEs incurred a net loss
Rs. 1339 crores. 40 out of this 47 PSEs
were in competitive sector with low
social obligations and includes 26 sick
enterprises taken over from private
sector.

Constraction

(d) Government have recently re-
viewed public sector policy. Public
sector enterprises which are chroni-
cally sick and are unlikely to be tur-
ned around will. for the formulation
of revival,/rehabilitation schemes, be
referred to the Board for Industrial
and Financial Reconstruction (BIFR),
or other similar high level institutions
created for the purpose.

Investment in pew industrial ventures
in Southern States

*235. SHRI E. AHAMED: Will the
PRIME MINISTER be pleased to
state:

(a) the proposals pending bzfore
the Union Government for investment
in new industrial ventures in Kerala,
Karnataka, Tamil Nadu and Andhra
Pradesh;

(b) the percentage of Central invest-
ment for industrial ventures in these
States during 1988-89, 1989-90 and
1990-91;

(c) whether there is any proposal
for new ventures for downstream in-
dustries in Kerala; and

@ if 50, the details thereof?
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THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(PROF. P. J. KURIEN): (a) As on
30th June, 1991, 665 applications for
grant of Letters of Intent for the sett-
ing up of Industrial Units in the States
of Kerala, Karnataka, Tamil Nadu
and Andhra Pradesh were pending for
disposal.

(b) The percentage of Central In-
vestment in Central Public Sector Un-
dertakings in these States is available
gxellly upto 1989-90 which is furnished

ow:—

1988-89 1989-90

Kerala 1.54 1.07
Karnataka 1.77 2.47
Tamil Nadu . 6.10 6.08
Andhra Pradesh 11.42 9.12
(c) and (d) Four proposals have

been received from M/s. Cochin Refi-
neries Ltd. for grant of Letters of In-
tent for the setting up of downstream
units for the manufacture of Para Xy-
lene etc., Methyl Ethyl Ketone, Me-
thyle Textiary Butyle Eather (MTBE)
and Petroleum Hydro Carbon Solvent.

Microwave Link between Ahmedabad
and Dethi Doordarshan

*236. SHRI HARIN PATHAK:

SHR1 CHANDUBHAI DE-
SHMUKH:

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether there is any proposal
under consideration of the Govern-
ment for Microwave linkage between
Ahmedabad and Delhi Doordarshan
and also for linking Ahmedabad and
Rajkot with other Kendras of the
State; and

(b) if so, the steps taken in this re-
gard so far?

THE DEPUTY MINISTER IN
THE MINISTRY OF INFORMA-





